The Status Of Dadupur Nalvi Canal
*71. SH. RAM KARAN, M.L.A.: Will the Chief Minister be pleased to state the

status of Dadupur Nalvi Canal togetherwith the details thereof?

Sh. Manohar Lal, Chief Minister, Haryana

Sir, a statement is placed on the Table of the House.



Statement
Starred Assembly Question No. 71

Dadupur Nalvi Irrigation Scheme was conceptualized in the 1985 on the
assumption that with the completion of SYL, Haryana’s full share in Ravi Beas would be
available and it would be possible to irrigate lands of district Yamuna Nagar, Kurukshetra
and Ambala, by releasing 590 cusec water throughout the year from river Yamuna into a
lined channel taking off from Dadupur. The consequent shortfall in Yamuna waters was
to be compensated at Munak Head from surplus Ravi Beas waters which were to be
received by the State through Satluj Yamuna Link Canal.

Due to non-completion of Satluj Yamuna Link Canal, in the year 2004, it was
decided to keep the entire canal system unlined and to feed it during Kharif period only
to serve the purpose of Kharif irrigation and recharging of the water table. After
reconsideration of the Scheme during October, 2005, it required a total of 2247.50 acres
land including 190.085 acres already acquired in the late Nineteen Eighties.

A total of 830.10225 acres land was acquired for this Scheme from the year 2004
onwards, which was meant for construction of only the main channels namely Shahbad
Feeder, Shahbad Distributary and Nalvi Distributary. Rest of the land, nearly 1227.3427
acres, meant for construction of distributaries and minors, could not be acquired due to
resistance by land owner farmers since they were not interested to give their land for
construction of channels which would bring water only during Kharif period (rainy
season), when they did not require the same.

Whereas, due to non-acquisition of more than half of the total project land, the
Scheme was rendered totally unfruitful as the area proposed to be irrigated could not be
supplied water due to non acquisition of land for distributaries and minors.

Comptroller & Auditor General of India (CAG) in their annual report of year 2011-12
on Social General & Economic Sector (Non Public Sector Undertakings) Report No.3 of
the year 2013 raised observation regarding this scheme, stating that the reply of
department regarding usefulness of the project was not convincing as the primary
objective of project of providing canal irrigation could not be fulfilled and hence the
scheme was rendered unfruitful.

Thus, legal opinion of Advocate General, Haryana was taken, who advised that
land be de-notified and returned to the land owners. On 27.09.2017, Cabinet approved



that land be de-notified subject to the condition that land owners will return compensation
received along with interest.

The land of Dadupur Nalvi Irrigation Scheme measuring 824.71 Acre was de-
notified vide Government Notification No. 2/107/2017-1 IW dated 03.08.2018 and another
5.39225 acres of land was de-notified vide notification No.2/107/2017-1IW dated
11.12.2018.

The matter was discussed and deliberated in the Cabinet meeting on 25.06.2019
wherein it has been decided to inform the original landowners and their legal heirs about
the decision of the Government to return the aforesaid land. The original owners or their
legal heirs will return the total amount paid to them excluding solatium, on as is varies
basis, alongwith simple interest at the rate of 9% per annum from the date of receipt of
original compensation by them.

The Government has also decided to waive even the simple interest for the
landowner farmers who do not claim compensation for usage or damages of any kind
like usage by Government after acquisition and damages for restoration of land.

As order in this regard also stand issued vide Govt. Notification No. 2/107/2017-
1IW dated 01.07.2019 and published in Haryana Government Gazette vide No. 28-2019
Chandigarh, Tuesday, July 9, 2019 (ASADHA 18, 1941 SAKA).
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